CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

CP No.51/2017
IN
OA No.2883/2015
MA No.282/2017

New Delhi, this the 19t day of May, 2017

Hon’ble Shri V. Ajay Kumar, Member(J)
Hon’ble Shri P.K. Basu, Member(A)

Himanshu Prabhakar,
S/o Hem Kant Jha Himanshu,
Age-31 years,
Address: 13/477, Lodhi Colony,
New Delhi-110003

. Nutan Kumari,

C/o Krishna Deo Prasad, Age 30 years,
Address-c-1/12 Radio Colony,
Kingsway Camp, New Delhi-09

. Saurabh Mukherjee,

S/o Somenath Mukherjee,

Age-31 years,

Address-A-62, Second Floor,

Majlis Park, Adarsh Nagar, New Delhi

. Swarna Kamal Gar,

S/o Gyan Prakash Garg,

R/o Flat No. 68, FF,

Rohini, Sector-18, New Delhi.

. Name —Krishna Kant,

S/o Suresh Prasad,

Age- 31 years, 2/38, First Floor,
Mohan Garden, Near Rama Park,
Uttam Nagar, New Delhi-110059.

. Deepak Shaw,

S/o Chabbu Lal Shaw, Age-30 Years,
B-245, 3rd Floor,

Nehru Vihar, New Delhi.

. Amit Kumar Jha



S/o Bhageshwar Jha,
B-97, Second Floor,
Nehru Vihar, Delhi.

8. Manoj Prasad Gupta,
S/o Binod Prasad Gupta,
Age-30 years, Flat No. 1291,
GH-1, Sector 28,
Rohini, Delhi-110042.

9. Ravi Ranjan,
S/o Ram Lagan Singh,
Age — 26 years, Address-H.No. 36,
Gali No. 10, South Anarkali Ext., Near Mother Dairy,
Preet Vihar, New Delhi.

10. Name- Suneet Kumar Dwivedi,
S/o Bradley Shyam Dwivedi,
Age 30 years, Address-H.No. 18,
2nd Floor, Swarg Ashram Colony,
GTB Nagar, New Delhi-09.

11. Name-Devendra Chaudhary,
S/o Gajraj Singh, Age-31 years,
Address-C-1036, LIG, DDA,
East of Loni Road,

Shahadra, Delhi 110093.

12. Sujeet Kumar, S/o Uday Kumar,
Age 29 years, Address-M2C A-4,
Shalimar Garden, Ext. 2,
Sahibabad, Ghaziabad U.P.

13. Bhardwaj Yukti Narender,
D/o Narender Kumar Bhardwaj,
Age 29 years, address B-302,
Chitrakut Society, Plot No. 9, Dwarkka,
Sector-22, New Delhi.

14. Jetendra Kumar Bairwa,
S/o Ramphool Bairwa,
Ag-28 years, B-328, Sangam Gali,
New Ashok Nagar Metro Station,
New Delhi.

15. Vishal Gupta, S/o Chandra Shekhar Gupta,
Age-33 years, Address-705 L1 /A, Radhakrishna
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Apartment, Flat No. 03, Mehrauli Ward No. -03
New Delhi-110030.

16. Abhishek Chaturvedi,
S/o Arun Kumar Chaturvedi,
Age-32 years, H.No. 468, Third Floor,
Gali No. 2, Majlis Park, Adarsh Nagar, Delhi-110033.

17. Ravi Kumar, S/o Hari Prasad Sahu,
Age 31 years, H.No. 36, Street No. 10, south
Anarkali Extension, Near Mother Dairy, Baldev Park,
New Delhi-110051.

18. Satish Kumar Singh,
S/o Birchandra Prasad Singh,
Age -31 years, Address-Khasra No. 37/8,
Gali No. 15, Near Panchsheel Ashram,
Jharoda Majra, Delhi-110084.

Petitioners

(None)
Versus

1. Bhanu Pratap Singh,
Secretary, DoPT, Govt of India,
Department of Personnel and Training,
Govt of India, North Block, New Delhi.

2. Sri Amarjit Singh, IAS,
Secretary, UPSC,
Shahjahan Road, New Delhi.

Contemnors
(By Advocate : Shri Hanu Bhaskar)

ORDER (ORAL)

Mr. V. Ajay Kumar, Member (J) :-

When the matter was taken up for hearing, learned counsel for

respondents produced an order dated 05.05.2017 in WP(C)
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No.1738/2017 of the Hon’ble High Court of Delhi, staying the

instant contempt proceedings till the disposal of the Writ Petition.

2. In the circumstances, CP is closed. Notices are discharged.
However, applicant is at liberty to avail legal remedies, in

accordance with law, once the Writ Petition is finally decided.

MA No.282/2017

3. In view of the above order passed in CP, the MA stands

disposed of.

( P.K. Basu) (V. Ajay Kumar )
Member (A) Member (J)
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